
BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL 

BENCH, NEW DELHI  
 

 

O.A. No. 681 OF 2023 
 

IN THE MATTER OF: -  
 

ABHINAY KUMAR RAI      …APPLICANT  

Versus  
 

BLISS DELIGHT & OTHERS          …RESPONDENTS 
 

NDOH : 28.08.2025 

INDEX 
 

S. NO. PARTICULARS PAGE NO. 

1.  Affidavit on behalf of the Respondent No. 4  

Uttar Pradesh Pollution Control Board. 
,  

1-3 

2.  ANNEXURE R/1  

A true copy of  the inspection report dated 

19.08.2025 

4-6 

3.  ANNEXURE R/2  

A true copy of the letter dated 19.08.2025 by 

the Board to the Project Proponent 

 

7 

4.  ANNEXURE R/3 

A true copy of the reply by Project Proponent 

to the Board dated 23.08.2025 

 

Uttar Pradesh Pollution Control Board 

Respondent No. 4 

Through 
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Date: 25.08.2025 
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